Calcutta High Court (Appellate Side)

Defective Report ~~ with Scrutiny date From 05-12-2025 To 05-12-2025~All rows are shown

Sl Case Filing No. Name of Petitioner Name of Learned Compliance List of Defect(s)

No. Type Advocate By Date

1 (610] 4295/2025 MIRJA ABDUL HALIM AND ORS. MD. ALI AHASAN  02-01-2026 ORDER NUMBER DOES NOT MATCH
Mobile:8420428919
Email:AHASAN.ALIO7@GMAIL.COM

2 (6]0] 4316/2025 SUDHIR NONIA KUNAL GANGULY  02-01-2026 RESPONDENT NAME DOES NOT MATCH.
Mobile:9836446772
Email:ID-KUNALGANGULY05@GMAIL.COM

3 Cco 4319/2025 SUJIT KUMAR PAUL SOUNAK MANDAL 02-01-2026 RESPONDENT SL. NO. DOES NOT MATCH
Mobile:9830150490
Email:SOUNAKMANDAL321@GMAIL.COM

4 Cco 4320/2025 ALPOANA SHAW SHREYA HAZRA 02-01-2026 NO LOGO. LOGO MUST BE PROVIDED.
Mobile:7001846423
Email:SHREYAHAZRAADVOCATE@GMAIL.COM

5 co 4321/2025 ALPANA SHAW SHREYA HAZRA 02-01-2026 NO LOGO. LOGO MUST BE PROVIDED.
Mobile:7001846423
Email:SHREYAHAZRAADVOCATE@GMAIL.COM

6 CO 4322/2025 ALPANA SHAW SHREYA HAZRA 02-01-2026 NO LOGO. LOGO MUST BE PROVIDED.
Mobile: 7001846423
Email:SHREYAHAZRAADVOCATE@GMAIL.COM

7 CoT 169/2025 ARATI DUTTA AVIJIT SAHA 05-01-2026 PETITIONER SURNAME ISSUE
Mobile:9674888674

8 CRM (A) 4221/2025 ANKIT SHARMA MD ZOHAIB RAUF  02-01-2026 1) ... ATTACH DEPONENT IDENTITY CARD WITH
Mobile:9830020601 PETITION WHO AFFIDAVIT......
Email:RAUFZOHAIB@GMAIL.COM

9 CRM(M)  2694/2025 MD RINKU KUNAL GANGULY  02-01-2026 LD TRIAL COURT CASE TYPE MENTIONED IN
Mobile:9836446772 PETITION NOT MATCHING WITH CERTIFIED
Email:KUNALGANGULY05@GMAIL.COM COPY

10 CRM(M) 2710/2025 EDRIS ALI NILENDRA 02-01-2026 LD TRIAL COURT ORDER DATE WRONG IN 1ST
Mobile:9830156235 NARAYAN RAY PARA.
Email:NILENDRANARAYANRAY @GMAIL.COM

11 CRM 1608/2025 DHANANJOY SINGH AND ORS. SHASHANKA 02-01-2026 LD TRIAL COURT CASE TYPE MENTIONED IN

(NDPS) Mobile:9830265780 SHEKHAR SAHA PETITION NOT MATCHING WITH CERTIFIED

Email:DREAM.B26 @GMAIL.COM COPY
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Name of Petitioner

SAHIDUL ISLAM @ SOHIDUL ISLAM
Mobile:9038520578
Email:RAHAMANMIZANUR661@GMAI.COM

MD. TAJUDDIN THANDER
Mobile:9831267125
Email:lQBAL.MYID@GMAIL.COM

BECHU RAM DAS AND ORS.
Mobile:8116894680
Email:BUSRA.KHATOONO041@GMAIL.COM

SEKHAR BISWAS
Mobile:9874283668
Email:SAHJAHANOO2@GMAIL.COM

SARMISTHA CHANDRA MISRA
Mobile:8017320302
Email:SAUMYAJIT31@GMAIL.COM

KOUSHIK DEY AND ANR.
Mobile:9748002694
Email:SONASREE@GMAIL.COM

SUKUMAR BARMAN AND ANR.
Mobile:9732793384
Email:MANNASANATAN1954@GMAIL.COM

TARA SUNDAS AND ORS
Mobile: 7060729525
Email:KAUSTUV94@GMAIL.COM

List of Defect(s)

Name of Learned = Compliance

Advocate By Date

MIZANUR 02-01-2026 SUPPRESSION OF PREVIOUS REJECTION VIDE

RAHAMAN CRM (NDPS)/684/2025 BEFORE THE HONBLE
HIGH COURT

IQBAL HUSSAIN 02-01-2026 logo missing

BUSRA KHATUN 02-01-2026 RESPONDENT 2,3,4,5 PINCODE MISSING

SK. SAHJAHAN 02-01-2026 ADV SIGNATURE MISSING IN 0 PAGE

ALI

SAUMYAJIT 02-01-2026 HONBLE CHIEF JUSTICE ADDRESSING MISSING.

GHOSAL

TANUSHREE DAS  02-01-2026 PITITIONERS PINCODE WRONG.

SANATAN MANNA 02-01-2026 LISTING DATE IS SATURDAY

KAUSTUV SHOME 02-01-2026 NAME OF TWO DISTRICTS EVERYWHERE



